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Mr. Speaker: Next question Sbri 
Xeshava

Bbr( Keshava: I think a mistake 
has crept in in the clubbing of ques­
tions together My question is con­
cerned only with parts (c) and (d) 
o f the main question It is m con­
nection with the city of Bangalore 
So, perhaps, that may be answered 
separately

Mr Speaker Bangalore has been
emitted’

Shri Keshava The Salem-Bangalore 
railway is a different line altogether 
My question relates to the line 
between Bannerghata and Anakhol 
That does not come at all in the line 
between Hasan and Mangalore Per 
haps, on account of Bangalore and 
Mangalore there seems to be some 
confusion

Mr Speaker When a number of
hon Members table similar questions 
thev are all clubbed together, and 
sometimes, they conflict in one or two 
details

Hassan Mangalore Line ^

f  Shri Keshava
. . . . .  I Shri Mohammed Imam 
M149 4 Shri Agadi

Shri Siddananjappa ^

Will the Minister of Railways be 
pleased to refer to the reply given to ’ 
Unstarred Question No 1768 on the 
17th December 1958 and state

(a) whether the survey report of 
the Hassan-Mangalore Line has since 
been examined,

(b) if so, the nature of decision 
arrived at,

(c) whether this line will pass 
through Bannerghata and Anakhol, 
and

(d) if not, the reasons therefor7

The Deputy Minister of Railways 
(Shri S V Ramaswamy) • (a) No,
Sir

(b) Does not arise

(c) No

(d) These are places between 
Salem and Bangalore

Shri Mohammed Imam: The ques­
tion is whether the survey report of 
the Hassan-Mangalore Line has been 
examined and completed May I 
knoV if the survey has been com­
pleted and if so, when it will be 
sanctioned and taken up for construc­
tion’

Shri S V. Ramaswamy It is still 
under examination 1

Shri Mohammed Imam How long
will it take’

Shri S V Ramaswamy As long as
is necessary

Shri Basappa Is it a fact that the 
hon Railway Minister gave an assur­
ance when speaking on the Railway 
Budget that a decision would be taken 
m the course of the discussion of the 
Railway Budget’  If so what is the 
delay due to’

The Minister of Railways (Shri 
Jagjivan Ram) 1 did not say that
during the course of the discussion of 
the Railway Budget What I said 
was that I am expecting that a final 
decision in the matter may be taken 
during the course of the pres« nt 
session of Parliament

Shri Joachim Alva Before, this 
question of Hassan-Mangalore line 
was ever decided m regard to survey,
I want to know whether the Railway 
Board ever examined the question of 
Karwar which is neai Mangalore, and 
that is a most undeveloped area there 
w, ith bad transport and communica­
tions Are Government still con­
sidering before the survey is put into 
effect the question of establishing a 
railway line m Karwar district’

Shri Jagjivan Ram This railway 
line is linked with the development 
of the Mangalore port Similarly, 
any railway for Karwar will be con­
sidered if at any time the question of 
the development of Karwar port has 
>een decided
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Shri Joachim Alva: Is tin hon. 
Minister aware that the Mangalore 
poii at a third class port and not an 
all-weather port, and that the claims 
ot Kftrwar, which is known to be one 
ot tlpe best harbours in the world, are 
frf.ing ignored because powerful 
wealthy interests are behind the case 
fcuf Mangalore?

Shri lagjivan Ram: I do not want 
to give my decision as to which one 
is first class and which one is third 
class. As I have said, whenever b 
decision is taken to develop the 
Karwar port, whether it is third class 
or flrst class, the question of construct­
ing a railway line there also will be 
considered.

Shri Joachim Alva: Powerful
wealthy interests are behind Manga­
lore.

Foreign Experts for Multi-purpose 
Projects

*1150. Shri Ram Krlshan Gupta: 
Will the Minister ot Irrigation and 
Power be pleased to refer to the reply 
given to Unstarred Question No. 2523 
on the 23rd September, 1958 and state:

(a) whether India still requires 
foreign experts for construction of 
major Multi-purpose River Valley 
Projects;

(b) if so, whether the requirements 
of foreign experts for this purpose 
have since been assessed and finalised;

(c) if so, particulars thereof; and

(d) the arrangements made to 
secure them?

The Deputy Minister of Irrigation 
and Power (Shri Hath!): (a) Ye.»,
Sir.

(b) and (c). Requirements of the 
services of foreign experts cannot be 
assessed precisely and finally as the 
necessity for the services of experts 
can only be felt when very highly 
complicated and intricate problems, 
which have not been solved already 
in the country, are met with during 
■Actual execution

(d) Services of foreign Consultants 
are obtained under the various- h n tga 
Aid Programmes and sometimes also 
by direct contract.

Sbri Ran Krlshan Gupte May I
know the number of foreign expertfc 
still employed in India?

Sbri HatU: The number of foreifa
experts employed on contract was 
13. Others are under the aid pro­
grammes.

Shri Ram Krlshan Gupta: May I  
know whether there is any proposal 
to train Indians in this line?

Shri Hathi: Of course, Indians ace 
being trained. We started with near­
ly 50 foreign experts at Bhakra. The 
number is now reduced to 11.

Shri C R. Pattabhi Raman: Are
Government interested in training 
Indian experts for these various jobs?

Shri Hathi: Wherever it is possi­
ble, we are putting under-studies. 
They are being trained.
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